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WRITTEN ANSWERS TO QUESTIONS

Aftotment *f News fVtat to News Papers 
and Periodical*

•511 8HR! S. R DAMAN! Will the 
Minister of INFORMATION AND
BROADCASTING be pleased to state .

(a) the criteria followed for allotment of 
newsprint to the regional language dallies ; 
and

(b) the^machin^ set op for examining 
complaints from such newspapers and the 
extent of discretionary powers cxerefecd by 
it in the disposal of cases ?

THJg MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHttfMATI NANDINI 
SATPATHY) : (a) The criteria for the allot
ment of newsprint to newspapers and 
periodic*!* including regional language 
dailies are announced annually as part of 
Government's import policy for the year in 
regard t& newsprint. Hie newsprint alloca
tion policy for the year 1971-72 was announ
ced on A^rH 7, 1971, vide Public Noticc 
!4t>< Stf4tC(PN)/71, a copy of Which was 
laid 09 tfm table of thip HouSfe on 2Mh May, 
1971.

(b) The complaints against the allocatioP 
of newsprint to individual newspapers ire 
offinarifr M t  with by Hie ftegisttar of 
Newspapers on the basis of availably data 
rtSflWing^drculation, etd. Any con#rnitits 
m ia ^ to ^ e  Ministry toe examined tn*fcf8«r
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•514. SHfcJ DWARAMRAO APZAt- 
PKMtAR : Will MWtrtter tfH O tf*  
AFEAJRS Iw «taucd «  «M» s

fa) whether Hie C.B.1% im  brought to 
the notice of Government certain cases regar
ding the influence of foreign money bn 
certain newspapers in the countty ; and

(b) if so, the action taken by Govero- 
ram* in this ttgart ?

tB te fcfrttistER o f  S t a t e  W  vfcfe 
MINISTRY OF HOME AFFAIRS (SHRI 
K. C. SANT) : <a) *ftd (b>. Oft t  tareful 
study of the reports of the Intelligence 
Bureau in regard to the role of foreign money 
tensive legislative proposals have already 
been formulated to impose suitable restric
tions on the receipt of funds from foreign 
organisations, agencies or individuals, other 
than in the course of ordinary and bona fide 
business transactions. Steps are befog ttktfn 
to discuss as eatly as possible the principles 
underlying the proposed legislation with the 
leaders of the opposition parties.

New Formula for solution of Telengana 
Problem

*515 SHRI T. S. LAKSHMANAN * 
Will the Minister of HOME AFFAIRS be 
pleased to state

(a) whether a new formula for finding a 
political solution or the Telengana problem 
has been submitted by the Telengana leaders 
to the Centre;

(b) if so, the mam points thereof ; and
(c) when Government will take a deci

sion on (he formula ?
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
K. C. PANt) : (a) to (c). Some Telen
gana leaders have discussed the problems of 
Teteqgana region tm vpriouft occasions. The 
dtaeuflitons ate oontinwng.

StreMnJkfog working; of Tee Bonp*

, *519, SHRI PttOOL C H A W  
VERMA : Will the M«**er of FOREIGN 
TRADE be pleased to state t ■

(4) Tbeittmfear tit am  lyNt tktoMt 
With Oov«ranw(t fcr t l *
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working of the Tea Board for the last three 
years ; and

(b) the reasons for delay and the steps 
proposed by Government to improve the 
working of the Tea Board ?

THE MINISTBR OF FOREIGN 
TRADE (SHftt L. N. MISHRA) : (a) 
There is no such ease pending with Govern
ment.

(b) Does not arise.

Agreement between Sovexport and
l.M.P.E.C. for Export of Indian

Films

The arrangement wifi be valid for 
a period of 5 years effective 
13-3-70.

The total value of Indian films exported 
to USSR during the years 1967-68 to 1970-71 
is as follows :—

1967-68
1968-69
1969-70
1970-71 

(upto Nov. ’70)

Value in Rs. lakhs

4.89
4.98
4.16
1.53

*522 SHRI MUHAMMED SHERIFF : 
Will the Minister of FOREIGN TRADE be 
pleaded to state :

(a) whether any agreement has been 
signed by the Sovexport. Film and the 
Indian Motion Pictures Export Corporation 
Ltd , for the export of Indian films to Soviet 
Unioi ; and

(b) if so, the mam features thereof 
and the foreign exchange earned from the 
deal ?

THE MINISTER OT FOREIGN 
TRADE (SHRI 1- N MISHRA) : (a) An 
agreement valid for S vears was concluded 
ot» 31st October 1969 and was made effective 
from 13-3-70. The quantum of annual 
imports and exports of films is to be deter
mined each year. The programme for the 
year 1971 has been finalised on the basts of 
the agreement reached on 17-5-71. Under 
the annual programme finalised on 17-5-71 
Sovexport Moscow <vill import Indian films 
to the tune of Rs. 20.6 lakhs during the year 
1971.

(b) The sailent features of the agreement 
are as follows :

(i) The S.T.C. will annually import 
25 feature films along with an 
equal number of documentaries 
or popular science films and 
cartoon films in all not exceed
ing 15 lakhs feet in length.

(ii) Vm  Soviet Exp rt Film Moscow 
will import a minimum of Rs. 8 
lakhs of Indian films every year.

Financial Assistance to Ftlm Finance 
Corporation

*523. SHRI BRIJ RAJ SINGH- 
KOTAH : Will the Minister of INFORMA
TION AND BROADCASTING be pleased 
to state •

(a) whether Government have extended 
some additional financial assistance to the 
Film Finance Corporation ; and

(b) if so, the nature and extent of the 
assistance and the projects to which the 
assistance was extended ?

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI MATI NANDINI 
SATPATHY) • (a) and (b) Yes, Sir. The 
Central Government have granted loans 
totalling Rs. 32.50 lakhs to the Film 
Finance Corporation during the year 1970-71 
to finance the production of films and to 
lease theatres for the exhibition of films. A 
provision of Rs. 30 lakhs has also been 
made in the budget estimates for 1971-71 to 
finance the production of films and to meet 
the expenditure on distribution and exhibi
tion. It has further been decided to grant 
a subvention at the rate of 10% of the tot I 
quantum of loans sanctioned by the Film 
Finance Corporation for the production of 
films each year for a period of five years, 
A provision of Rs. 3 lakhs has been made 
in the budget estimates for the year 1971-72 
for giving sub-vention to the Corporation 
during the year 1971-72.




